GENTRAL ACMINASTRATIVE TRIBUNAL |
ALLAHHBAD BENCH

i

Qriginal Application Nei 743 of 1993

Mahendra Pratap Yaddv esee Applicant.

h

Union| of India and |frs e« Respondents

|
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Hons Mr. Justice Rafa Vama, V.C

Hons Mr. Ks (bayya, Member (&)

e

( By Hon. Mr. Justige ReK. Verma, V.C. )

> Sri D.Ke Singl} learned counsel for the
applicant, This is|la petition filed by. the applicent
who wes a candidate||forthe Civil Services Examination
f ,, . ; was
1992 wherein an impdgned notice dated 29.3493/issued
to him gxdy xemx by[|the respondent.,no.3. The noticeg
ls 31 . - : . 2 & = ‘ ; B
‘/regarding suppressign of imfometion ebout| the earlier

i

candidatures of the|lapplicant &t the Cigll Services

ExaminationShadd kmrkggg. e find that the Ul e L

should hold an enquiry in the metter end teke a

i

decision gm the quegtion of the applicant'%,weni;itle-
ment,| ‘- .to be a canjdidate at the examindtion held

in 1992« The matteff is premature¥® at this|stage,

We do| hope that thel|lUsP.5.C will take decision in

the mptter at an eaffly date and intimate the applicant
of the decision, I the circumstances the;ag;pli{:e‘tion

is dismissed summar‘ﬂly.
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